
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HQ§): DELHI

NOTIFICATION

Online applications are invited from the_eligible officials of this court for filling up 233 vacancies
(including 9 vacancies for PwDs candidates/officials) for the post of Senior Judicial Assistant under
50% test quota, by way of Departmental Competitive Examination. The tentative date of written
examination is 14"‘ January, 2024 (Sunday). .

The qualification and eligibility criteria for appearing in the aforesaid examination are given in
the Delhi District Courts Establishment (Appointment &_Conditions of Service) Rules, 2012. The relevant
provision of the rules is reproduced as be|ow:- .

l Sl. Name ofthe
. No. post Recruitment Authority i

I 13 A Senior Judicial 50% of the vacant For members of the DistrictJudge**
Assistant. posts by selection Establishment of this '
(Promotion/Selec on merit from Court: Graduate with
tion Post) Judicial Assistants 5 years service and
(Non-Gazetted) on the basis of non-graduate with 8
PB-||-9300- written test and years service in the
34800+4600/-* interview, posts of Judicial

Assistants.

Method of Qualification etc. Appointing

l*Revised PB-ll-9300—34800+4800/-
[** Now Principal District & Sessions Judge (HQs), Delhi

The candidates who fulfill the requisite qualification and experience and desirous to appear in
the written test for the post of Sr. Judicial Assistant, may submit their applications through Layers
Software by giving particulars as prescribed in the online format on the intranet of this court. The
intranet portal will be activated from 21.12.2023 (10:00 AM) and will be live till 03.01.2024 (5:00 PM).
No application shall be entertained after due date. The cut-off date for determining eligibility of
applicants/candidates shall be the last date of submitting on-line applications i.e. 03.01.2024.

The scheme & syllabus of the examination for the post of Sr. Judicial Assistant has already been
circulated vide Circular No. 49182-50100/Recruitment Cell/Promotion/SJA (Dept.Test)/2023 Dated,
Delhi the 24.11.2023 & 55704-56604/Recruitment Cell/Promotion/SJA (Dept.Test) & JJA (Deptt.
Test)/2023 Dated, Delhi the 19.1-2.2023.

Note[s:

1. All candidates must apply through Layers software only. Applications in physical or any other form
will not be entertained, and such applications will be outrightly rejected without further notice.
The method/steps for applying through the LAYERS Software are annexed as Annexure ‘A’ to this
notification. r
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All other details, such as the exam time and venue, will be communicated later and specified in
the Admit Cards subsequently to be issued to the candidates.

The candidate applying for the examination should ensure that they fulfill all the eligibility
conditions for appearing in the examination as per Delhi District Courts Establishment
(Appointment & Conditions of Service) Rules, 2012. Candidates not having the essential
qualifications as exactly mentioned in the Delhi District Courts Establishment (Appointment &
Conditions of Service) Rules, 2012, for the concerned post need not apply.

The candidature of all candidates will be purely provisional at all stages and will be subject to their
satisfying the prescribed eligibility conditions. lf, at any stage of the examination process, it is
found that any candidate does not fulfill any of the eligibility conditions or the information
furnished by the candidate is incorrect, their candidature shall stand cancelled without any notice.
Mere issuance of an Admit Card or appearance in the examination does not entitle him/her to
claim the post in any manner.

In the case of fake/fabricated applications/registrations by misusing any dignitary‘s name/photo,
such candidates will be held responsible for the same and liable for suitable legal/disciplinary
action.

The Office of the Principal District and Sessions Judge (HQs) reserves the right to cancel a part or
the entire process of the examination, without assigning any reasons.

The Office of the Principal District and Sessions Judge (HQs) reserves the right to change or make
amendments to the examination scheme at any time before the examination, if so required.

No books will be allowed during the examination.

The use of any digital instrument/mobile/cell phone, pager/electronic watches, etc., is not
allowed. Candidates are strictly advised not to bring any of the above gadgets to the examination
centre, as no arrangements for keeping or securing these items will be available at the centres.

ln case any candidate is caught/found to be in possession of any electronic gadget/instrument or
using any unfair means, he/she will be debarred from the examination, and legal/disciplinary
proceedings shall also be initiated against the candidate.

The numbers of vacancy are tentative in nature and may be increased or decreased by the
Competent Authority.

aw -)1»R%-
(Narottam Kaushal)

Principal District & Sessions Judge: (HC1s)
Delhi.
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No. /Recruitment Cell/Promotion/SJA(Dept.Test)/2023 _ Dated, Delhithfi B

Copy forwarded for information and necessary action to:-

1.

2

3

4.
5

6

7.

8

9

10.

11.

12.

13.

14.r:Office of the Judicial Commission, THC incident, Vikas Bhawan-ll, Civil Lines, Delhi with the

15.

16.

The Registrar General, Hon’ble High Court of Delhi, New Delhi with the request to circulate the
same amongst the staff of this establishment working there on diverted/deputation basis.
The Ld. Principal District & Sessions Judge, West, East, North-East, Shahdara, New Delhi, South-
West, North-West, North, South, South-East, Rouse Avenue District Court, Delhi/New Delhi, with
the request to circulate the same in their respective District.
The Principal Judges, Family Courts in all the Districts with the request to circulate the same
amongst the staff of this establishment working there on deputation/diverted capacity.
Sh. Deepak Garg, District Judge, Comm. Court (Central), Delhi for information.
The Director, Delhi Judicial Academy, Dwarka, Delhi with the request to circulate amongst the
staff of this establishment working there on deputation/diverted capacity.
Additional Co-ordinator, Arbitration Centre, Hon’ble High Court of Delhi with the request to
bring into the notice of officials of this establishment working there on diverted/deputation
basis.
The Office of the Lokayukta, GNCTD with the request to circulate amongst the officials of this
establishment working there on deputation/diverted capacity. "
The Principal Secretary, Departmental of Law, Justice and Legislative Affairs, Govt. of NCT of
Delhi, 8*“ Level, C-Wing, Delhi Secretariat, l.P. Estate, New Delhi-110002, with the request to
circulate amongst the staff of this establishment working there on deputation/diverted capacity.
The Registrar, National Green Tribunal, Faridkot House, New Delhi with the request to circulate
the same amongst the staff of this establishment working there on deputation/diverted
capacity.
The Registrar, Armed Force Tribunal, West Block - Vlll, Opp. Mohan Singh Market, Sector - I, R.
K. Puram, New Delhi — 110066 with the request to circulate the same amongst the staff of this
establishment working there on deputation/diverted capacity.
The Registrar, Appellate Tribunal, MCD, Room No. 29, Tis Hazari Courts, New Delhi-110054 with
the request to circulate the same amongst the staff of this establishment working there on
deputation/diverted capacity.
The Registrar, Real Estate Appellate Tribunal of NCT of Delhi and UT of Chandigarh, B Block,
Vikas Bhawan, New Delhi-110002 with the request to circulate the same amongst the staff of
this establishment working there on deputation/diverted capacity
The Registrar, Debt Recovery Appellate Tribunal, Delhi (DRAT), Department of Financial Services,
Ministry of Finance, 3'“ Floor, Jeevan Deep Building, Sansad Marg, New Delhi-110001 with the
request to circulate the same amongst the staff of this establishment working there on
deputation/diverted capacity. - '

request to circulate the same amongst the staff of this establishment working there on
deputation/diverted capacity.
The Commissioner, DDA, Vikas Sadan, INA, New Delhi-110023 with the request to circulate the
same amongst the staff of this establishment working there on deputation/diverted capacity.
The Commissioner, NDMC, Palika Kendra, Parliament Street, New Delhi-110001 with the request
to circulate the same amongst the staff of this _ establishment working there on
deputation/diverted capacity.
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All the officers of Delhi Higher Judicial Service/ Delhi Judicial Service (All Districts) with the
request to bring the same into the notice of staff working under their control.
The Personal Office of undersigned.
The Member Secretary, NALSA, with the request to circulate the same amongst the staff of this
establishment working in diverted/deputation basis.
The Member Secretary, DSLSA, with the request to circulate the same in all the DSLSA Districts
and bring into the notice of staff of this establishment working in diverted/deputation basis.
The Dealing Official, Website Committee, Delhi, with the direction to upload this notification on
the website of District Courts, Delhi.
For uploading on LAYERS.
R & I Branch of all districts, to affix copy of this notification on the Notice Board of_their
concerned court complexes.
All the Sr. Administrative Officers (J)/ Administrative Officers (J), Sr. Accounts Officer/Accounts
Officer/Assistant Accounts Officer/Branch ln-charges, Central District, THC, Delhi with the
directions to bring the same into the notice of staff working under their control.
The Branch ln-Charge, IT Cell, THC, Delhi, to make necessary steps for activating the portal as
mentioned above.

onlb
Principal District & Segsiohs Judge; (HQs)

Delhi.
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Note

v

Applying for the post of Senior .ludicial Assistant requires LAYERS login available
at http://l 0.l99.37".5)/lay_crs accessible in all District Courts. Delhi.
The applicant has to Login to LAYERS on l_1_tt_p_:_/Ll_Q_._199.37.5/layers with thcir
existing LAYERS login and password.
ll’ the applicant’s designation is Judicial Assistant then his/her LAYERS dashboard
will have a button as t-"ollows: -

“Recruitment — Departmental Exam — JA to SJA 2023”
After accessing the departmental exam tab. an application form is available under
“Applicant l\/lenu" to he filled by Judicial Assistant as under ; .
a. Name -- Prelilled from LAYERS (Non Editable) V
b. Designation ol’ofl'icial - Prefilled from LAYERS (N011 Editable)
. Employee Code/PIN - Prefilled from LAYERS (Non Editable)
Father’s Name - Preliilled from LAYERS (Non Editable)

. Date of'Birth —- Prefilled from LAYERS (Non Editable)
Gender~ To be filled by the Applicant
Category — To be ii-lled by the Applicant

. Education Qualification (l-Iighest)- Prefilled fi"om LAYERS (Non Editable)
Date Oi’ Entry into Service as .ludicial Assistance (Regular) - To be filled by the

- Applicant -
j. Present Place ofPosting — Preifilled from LAYERS (Non Editable)
k. Address (Permanent) - Preltilled from LAYERS (Non Editable)
1. Address (Present) -— Preliilled from LAYERS (Non Editable) ~ »
m. Working knowledge ol’Computers — To be filled by the Applicant (If any)
n. Date oflnitial appointment - Prefilled from LAYERS (Non Editable)
0. Length oil‘ Service — Autofilled as per above field “Date of Entry into Service as

.ludicial Assistance (Regular)" (Editable)
p. Mobile No. ~- Prefilled from LAYERS (Non Editable)
q. Alternate Mobile No. .- To be filled by the Applicant (If any)
1'. Email Id —- Prefilled from LAYERS
s. Upload"Phot0 r
t. Upload Signature
Afler filling up all the above details, applicant has to click on Get OTP button. and
enter the OTP received on the Registered or Alternate mobile.
Thereafter applicant needs to click on “Submit button" which is final stage ol
submission o'l’"l’orm. '
After submitting final application. applicant can view and print the application but
could not modify the same.

I"‘_"'a"ITQI"'7(P€3-.-(3

If the applicant has not registered in LAYERS Software, he/she must registerfirst and in
C(lS€ Of any iS.$‘ll€ regarding submissiolz of application or any change is required in ti/re
prefillerl column/s, I/ze candidate may contact LA YERS seat (Mr. Gaurav and Mr. Tulsi.
COI2l‘(l(:I I-10. 011-23935772) in Computer Branch, Central, Tis I-Iazari Court, Delhi with
rlncrmzentrzrp proof (as per oflicial record) for malting clzrzlzges.


